NATIONAL COMPANY LAW TRIBUNAL
PRINCIPAL BENCH
NEW DELHI

C.P NO. 45(ND)/2015
CA NO.

CORAM: PRESENT: CHIEF JUSTICE M. M. KUMAR
Hon’ble President

SH. S. K. MOHAPATRA
Hon’ble Member (T)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 19.09.2016

NAME OF THE COMPANY Sh. Dinesh Kumar Gupta
Vs.
M/s. Shri S. S. Shyam Steel Pvt. Ltd. & Ors

SECTION OF THE COMPANIES ACT: 397/398

S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE

Order

Rejoinder i
of the argjluingego,lTngeerlmr\s;h? fStS;IOIQ'derlpassed o7 10-9-2016 has been filed. On behalf
» M. arula ; '
the ground that he is not well, » @ request for adjournment has been made on

List on 26.10.2016.

o

(CHIEF JUSTICE M.M. KUMAR)
PRESIDENT

—

16.9.2016 (S.K. MOHAPA
(P.K. SUD)



